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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0. Ao 1205/94. Dto Of DBCiSiDn : 26"‘9-94-
U.P. Ramaiah ++ Applicant.
Vs

1. Sri K.K, Magen

>, The Dirsctor General, Yorks,
C.P.W.D., Nirman Bhavan,
New Delhi - 110 011.

3., Sri Surendra Mohan

4, The Superintending Engineer,(Elect).,
HCEC, CPWD, Nirman Bhavan,
Hyderabad=500- 195, .

5. Sri 5. Agarwal

6, The Executive Enginser, Elect.,
CPWD, Nirman Shavan, Hyderabad-195.

7. Sri D.R. Krishna
8., Sri V.A.D, Kutty.

9. The Chief Engineer, Electrical, (SWZ),
CPWD, New CGO Building, 3rd floor,
New Marine Lines, Bombay-400 034. .. Respondents.

Counsel for the Applicant : Mr., C,Suryanarayana

Counsel for the Respandents : Mr. N.R.Davaraj,Sr.CGSC.

CORAM:

THE HEN'BLE BHRI JUSTICE VY,NEELADRI RAQC : VICE CHAIRMAN

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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1. Sri K.K.Madan, Directer General (W), | b
Central Public Werks Department,Nirman Bhavan,New Delhi-il.

2,

3.

4,

S5e

[

To ¢ . i
~ Hyderabad-560 195,

8.

9.

|
19,.0ne copy te Mr.C.Suryanarayana,Aﬂvacate,CAT,Hyderdbad{ i

11.0ne copy te Mr, N.R.Devarai.Sr.meen Aem oo = - : z
iz owiie cOpy te Library,CAT,Hyderabad. . i
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The Directer General Werks,C.P.W,D, ‘

Nirman Bhavan,New Delhi-110 011, !
|

sri Surendra Mohan,SE(E)CPWB, Hyderabad

Central Electrical Circle,Nirman Bhavan,Hydersbad-S5680 195.

‘The Superintending Engineer(Elect),HCEC,CPWD,
Nirman Bhavan,Hyderabad-5¢0.195,

: -1
Sri S,Agarwal,EE(E)HCED-I,CPWD,Nirman Bhavan, |
Hyierabaﬂ-SOO 0195, .

—_ _..:..,, —vaw g e L LINI@ATL Bnavan'

Sri D, R,Xrishna, AEE,HCED=-I,CPdD,Nirman Bhavan,
sri V.A.D.Katty,CEE (SW207? CPWD,New OGO Building,3rd . !
Floor, New Marine Lines, Mzl Bombay-480 034,

The Chisf Engineer,Electrical(SWg),CPuD,New '
CGO Building, 3rd Floor,New Marine Ldnes,Bombay-4.0 034,
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oA 1205/94

I AS PER HON'BLE JUSTICE surT 'V, WEELADRI RAO,
VICE-CHAIRMAN | .
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JUDGEMENT
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Héard Shri-q: Suryanafayana, learned

L

coﬁnsél for the applicant and also Shri N.R.

Al -

Devaraj, Sr. Stending counsel-for the Respondents.

. . ' ' - who
2, Tne appllcant/ic worklng as AE (CrvD)

was transferred from Hyderabad to Madras by

AASMA
impugned order dated 8-9-94 by R1 and the same

19 aq&nlea in this OA T

L

3. e isrsggted that as. the applicant is

‘ T
L tmihekinn malafides to R3 to & and 8 and 9, they
are being impleaded as Responaeuils w~y -

‘but not by theiT designations. The respective

¢

bfficersléfe fmﬁieaded{by their names as parties.
After arguments are advanced forISbm; time, the
learned counsel for the applicant submitted that
the applicant may be permitted to withdraw this

OA.‘VACCO;dingly, the OA is dismissed at the

L= LW TR 1 [ i ) - f’

Ty

(R. RANGARAJAN) (V. NEELADRI RAO)
Member (Admn.) Vice-Chairman
Dated the 26th September, 1994 ]

Open court dictation
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Deputy Registrar(J)CC
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TYPED BY CLECKED BY
. COMPARLL 37 AFFROVED BY

IN THE CEITRAL ADMINIS TRATIVE TRTBUNAL
| HYLERABAT BEVCH AT HYLERAB™D

.

THE HON' BLE: RWJUSTICE V,JEELADRI Ex
B VICE-CHAIRMAN

o

THE HOW'ELL AR.R,RANGALACIN s M( .Doad)

v iy - 7 / Y
EATEL: E_' /_ e

ORDER/JUDGMENT

D.A,‘-Nu,llz ')’ OU‘/MS)SL

G {1 ELPLNG )

Admitt>d and Interim directions
Issded.

Allowe d.

Disposzd of. with directions,
Dismis.sed ﬁ// e @7%’%.‘)5 o~ (/-fa‘f/Q

Dismig sed as withdrawn
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